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The 25th October 2019

No. B1-3-130/2019-81—Whereas election has been held in pursuance of notification
issued under sub-section (1) of section 150 and sections 30 and 56 of the Representation of
People Act, 1951 (43 of 1951) for the purpose of filling 5 (five) seats in the Legislative
Assembly in the state of Bihar due to resignation of Dr. Mohammad Jawaid elected from
54-Kishanganj Assembly Constituency, Sri Dinesh Chandra Yadav elected from 76-Simri
Bakhtiarpur Assembly Constituency, Smt. Kavita Singh elected from 109-Daraunda
Assembly Constituency, Sri Ajay Kumar Mandal elected from 158-Nathnagar Assembly
Constituency and Sri Giridhari Yadav elected from 163-Belhar Assembly Constituency of
Bihar Legislative Assembly Constituency.

Now, therefore, in pursuance of section 73 of the said Act, the names of members,
elected from above Assembly Constituencies for Bihar Legislative Assembly Constituency
are hereby notified :-

SL No. & Name of Party Affiliation
No. | Assembly Constituency Name of Elected Member (if any)

All India Majlis-E-Ittehadul
1 |54-Kishanganj Qamrul Hoda
Muslimeen

2 |76-Simri Bakhtiarpur Zafar Alam Rashtriya Janata Dal
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Party Affiliati
Sl. No. & Name- of Name of Elected Member ar y. thation
No. | Assembly Constituency (if any)
Karnjeet Singh Alias
3 |109-Daraunda Independent
Vyas Singh
4 |158-Nathnagar Lakshmikant Mandal Janata Dal (United)
5 |163-Belhar Ramdeo Yadav Rashtriya Janata Dal
By order and in the name of the Governor of Bihar,
Ratnesh Jha,
Joint Secretary.
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